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Sh. Tanmay Chatterjee, PCS representing the Operational Creditor is present
and submitted that the petition has already been admitted against the Corporate
Debtor company. Therefore, he wants to withdraw the petition. In view of the
submission made by the operational creditor, permission is granted. Petition is
dismiss as withdrawn. However, it is to be made clear that he can file the claim

before the RP.
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